
iN6 THE CENTRAL ADMINISTRATIVE TRIBUNAL c4 
CUTTACK BENCH, CUTTACK 	 - 

71f 
O.A./T.A/fi.A.No ............ . 

pplicant ( s) 

VersuJ 

- 	 . 	

XJ.LRespondent ( s) 

Sr. No 	Date 

1 	~ 16-4-9( 

Orders 
Office note as to 
action (if any ) 
taken on order 

2srar 

Nobody is present when 

e1led. Adjurned to first week of 

June, 1996. 

HJ1 7 1L n ( /DMN.) 

At t1e recilest of 

iohanty-2, le r ned cunse1 for the 

3. 13. 5. 

c]icnt, adjourned to next week 

TO r.jcj fl• 

ie r 	n. 
Mr. K.17.I't>hanty ai behalf of 

M. R.N.Mtianty-2, $eeks to withdrq 

the application. Prayer allcwed. 

Applicaticn is dsrnissed as withdrqn. 
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rocer (jrnn. ) 
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